| TEM NO. 54 COURT NO 12 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 8941-8942 OF 2011
M S N JHARA BROTHERS Appel I ant (s)
VERSUS

CANARA BANK & ORS. Respondent ( s)
(OFFI CE REPORT ON DEFAULT)

Dat e: 04/10/2012 These Appeals were called on for hearing today.
CORAM :

HON BLE MR. JUSTICE H. L. GOKHALE
(I N CHAVBERS)

For Appell ant(s)
Ms. Anitha Shenoy, Adv.

For Respondent (s)
Dr. (Ms.) Vipin Gupta, Adv.

Ms. Pall avi Mohan, Adv. for
MS. MV. Kini & Associ ates, Advs.

M. Abi nash Kumar M shra , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Four weeks’ time is granted to the respondents to file statenent
of case.
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